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SP Group to raise 15K cr
against Tata Sons shares

Ares SSG, Farallon offer loans at 24% per annum after long-drawn talks

DEV CHATTERJEE
Mumbai, 20 March
fter a long-drawn negotiation,
global financial firms Ares SSG
apital Management and

Farallon Capital Management have
finalised plans to offer up to 15,000
crore in loans to Shapoorji Pallonji
Group against Tata Sons Private (TSPL)
shares. SP Group owns an 184 per cent
stake in the holding company of the
Tata group; the rest is owned by Tata
Trusts, other Tata group entities, and
small shareholders.

SP Group will use the money to repay
Indian banks as the March-end deadline
to loan repayment draws nearer. The bil-
lionaire brothers — Shapoor Mistry and
Cyrus Mi own equal stakes in SP
Group cnmpames and saw a massive rise
in their wealth after the sharp rise in the
Tata group’s listed companies. A banking
source said the interest rate on these
loans s pegged at 24 per cent perannum.

A spokesperson for SP Group did not
comment on the fundraise.

The pledging of Tata Sons Private
shares was a major bone of contention
between SP Group and the Tata group.
SP Group wanted to raise funds by pledg-
ing shares but the Tata group objected
to it and moved the Supreme Court in
September 2020 to block the pledge
citingits articles of association. Tata Sons
also became a private limited company
so that any potential share transfer
becomes a cumbersome process — with-
out ts approval.

In March last year, the Supreme Court
had decided in favour of Tata Sons in
the dispute related to Mistry’s removal
as chairman of Tata Sons by the
board in October 2016 but did not stay
the share pledge by SP Group, which
was facing a financial crisis due to the
Covid pandemic.

After the real estate industry faced a
slowdown, SP Group's flagship, Shapoorji
Pallonji and Company Private (SPCPL),
had applied for a one-time restructuring
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SP Group's Debt reduction | Amount realised Amount raised  Amount
consolidated - target SPCPL  * from sale of Eureka - from realty sales - infused by
debt before had set for Forbes stake used ~ used to repay = Mistrys for
TR FY22 to repay banks debentures R

(OTR) of its debt on March 31 las‘ year.

old its real estate worth 1,000 crore to

Aspartof the OTR i PC-
PL promised to sell assets to repay debt
and improve its financial ratios. Since
then, the group sold its 40 per cent stake
in its renewable power firm, Sterling and
‘Wilson Solar, to Reliance Industries and
in Eureka Forbes, a consumer durable
company. The group had a total debt of
25,000 crore when it applied for OTR.
As against outstanding standalone
debt 0f12,500 crore as on March 31, 2021,
SPCPL targeted a debt reduction by
10,000 crore in the financial year ending
this month. The group used the proceeds
0f 23,000 crore from Eureka Forces to
repay its debt to banks. It also paid its out-
standing debt to Sterling and Wilson Solar
aspart of the debt reduction plans. It also

epay P

The Mistrys also infused 3,450 crore
into the company to repay OTR debt in
the first half of the current financial year.
With these asset sales, the group man-
aged to meet the threshold ratios to com-
ply with the Kamath Commlltees rauos

COMPANIES 3

Reliance Retail acquires 89%
stake in Clovia forI950 crore

SHARLEEN D'SOUZA
Mumbai, 20 March

Reliance Retail Ventures (RRVL) has
acquired 89 per cent equity stake in Purple
PandaFashions, perat

consumers. We are pleased to add style,
quality, and design-led intimate wear
brand Clovia to our portfolio. We look for-
ward to working with the strong manage-
‘ment team at Clovia to take the

Retail family. Through this partnership,
‘we will benefit from Reliance’s scale and
retail expertise, extending the presence of
the brand and bringing together a
stronger value proposition

business togreater heights.” — JETITENTNIS IV

the Clovia’ busmess, anindustry leader in
the bridge-to-premium intimate wear cat-
egory, with an investment of 950 crore
through a combination of secondary-
stake purchase and primary investment.

The founding team and management
will own the balance stake in the compa-
ny, which include Pankaj Vermani, Neha
Kant, and Suman Choudhary, who
launched Clovia in 2013.

‘will further strengthen its port-
folio in the innerwear segment,
having
Zivame and Amante brands.

With this acquisition, RRVL.

company had

already  acquired

BDA Partners acted as

exclusive financial advisor to
Clovia,
Mangaldas acted as legal counsel, and
Deloi ; LIS LLP provided d

while Shardul Amarchand

portfolio will get
afillip asthe

earlier bought
Zivame & Amante

through world-class quality,
design, and fashion in the inti-
mate wear category. We look
forward to making Clovia the
‘most loved brand in this cate-
gory” RRVL is also expanding
its presence in the luxury and
retail landscape. Last year, it

entered into strategic partnerships with
investments in Mamsh Malhotra’s brand
and also

in fash-

Speaking on the investment, Isha
Ambani, director, RRVL, was quoted as
sayingin the release, “Reliance has always
beenat of i i

diligence services for the
RRVLsaid in the release.

Pankaj VermanL founder and chief
of Clovia, said, “Clovia is

and offering best-value proposition to

excited to become a part of the Reliance

Govt planning to merge
BBNL, BSNL this month

PRESS TRUST OF INDIA
New Delhi, 20 March

The government is planning to merge Bharat
Broadband Nigam Limited (BBNL) with the
loss-making state-run telecom operator
Bharat Sanchar Nigam Limited (BSNL) this
month, asenior official has said.

BSNL chairman and managing director
PK Purwar at a recent event organised by the
All India Graduate Engineers and Telecom
officers Association (AIGETOA) said that the
govemmem is glvmg the telecom firm an

stipulated under the O
construction companies.

In August 2021, (he RBI had allowed a
further extension of the timeline for
achievement of the ratios due to the sec-
ond wave of the Covid-19 pandemic. This
move provided a cushion to SPCPL, in
case there was any delay in the asset mon-
etisation process. With the March-end
deadline to repay group loans, it raised
funds from the foreign companies.

Wockhardt, Serum tie up tomake vaccines in UK

“The: govemmen[has(akenapohcy deci-
sion that BBNL is going to be merged into
BSNL. This means all work of BBNL at the
pan-India level is going to come to BSNL,”
Purwar said at the All India Conference of
AIGETOA on March 13.

Referring to his meeting with the union
telecom minister, Purwar said he had an
hour-long meeting to this effect. BSNL
already has a network of over 0.68 million
kilometer of optical fibre cable (OFC) net-
work. With the proposed merger, BSNL will
get 0,567 million kilometer of optical fibre
which has been laid across 0.185 million vil-

lage panchayats in the country using
Universal Service Obligation Fund (USOF).
Special purpose vehicle (SPV) BBNL was
formed in February 2012, to lay out optical
fibre 0.25 million village p:
chayats across the country using USOF and

pany and Abraham & Thakore. It also
recently entered into a joint venture with
fashion designers Rahul Mishra and
Anamika Khanna.

We're confident of
defending our turf
with quality 4G

services, says BSNL

BharatSanchar Nigam expects over
17,000 crore in revenue from
servicesin FY22, lowerthan the
previousfiscal year, mainly dueto
the removal of call connect charges
that used to bringin additional
inflows, according toits Chairman
and Managing Director PK Purwar.
Hesaid the firm was confident of
retainingits customer base and
defendingits turfwith quality4G.

hoag st zato
l’un|.nh & Sind Bank

HO.Plring  Doeprnt Deparcmert

21, Rejndra P, New Dehi-110008

Where service is a way of lfe

@

anon-discriminatory basis.

Telecom operators are required to pay an
8 per cent licence fee on their revenue from
sale of telecom services which includes a §
per cent levy for USOF.

The state governments do not levy right
of way (RoW) charge on laying of OFC by the
BBNL, which helps it in saving a significant
amount compared to the fees that telecom
operators are required to pay.

PUBLIC NOTICE
Bank has revised Service Charges
and new Service charges shall be
effective from May 1, 2022. For
details please contact nearest
branch of the bank or visit website
https://punjabandsindbank.ce

Date: 21. n: 2022
Place:

wDelhi  General Manager

SOHINI DAS stance to us,” Habil Khorakiwala, chair-  Life Sciences. The collaboration will be
Mumbai, 20 March ‘man, Wockhardt, told i in building p: ) PUBLIC NOTICE |
o B U PUBLIC NOTICE
‘This will be a fill-and-finish facility for ity inthe UK. With this, weseek to further e L "’ °"“"‘ o
Mumbai-based Wockhardt and Serum  vaccines. Accordingtosources, it willtake  bolster supply resilience and support the nofKolak Securies Limited. [Under Reuition  ofthe nsoency and Bankuptcy Board ofnda nsalvency
Institute of India (SII) have entered intoa  at least one and a half to two years before ~ global rollout of vaccines.” SubBroker! | qrage | \Exchange Regishation, Address of Sub Broker! R . RALISPAT
partnership to make 150 million doses of  the new facility is ready. SII has supplied the AstraZeneca- || personName| "m® | ™ AuthorisedPerson RELEVANT PARTICULARS
SIT vaccines in Wockhardt's UK plant. Serum Lifesciences UK, a subsidiary ~ Oxford vaccine to the UK already, and hav- Re: [ I (imre” | [T Name of the Corporate Debtor | W/S. RAI ISPAT PRIVATE LIMITED
“This is a profit-sharing arrangement  of SII, and a Wockhardt subsidiary have  ing a fill-and-finish facility in the UK [| Bin0osi | S50 Chonna 600006 2 | Date of Incorporaton of o4.06.1587
whereby we are setting up a new facility  enteredintoa profit-sharing arrangement  would help the firm to have closer access Syt -
at Wrexham in North Wales. The invest-  for this new facility. tothe UK and EU markets. ot s oy ol ons s rvntonsch st el 3 | Authortyunder Companies Act 1956/ Registrar of Companies,
ment on the facility is a joint venture Natasha Poonawalla, chairperson, Serum Life Sciences looks after SIT's inn i noifcaton faing wnh| ebtor Ghomnai
between the two partners. It will be able ~ Serum Life Sciences, added, “We are  global plar  our o s s O ‘CS;"’G ok Bt Kot 7Limited
to make 150 million doses of any SII vac-  delighted to have formed astrategic part- ~has been looking at Vaceine manufac- g ot 0 s i o sl ore] | | L3Ry ertcatin . of
cine for which they deliver the drugsub-  nership between Wockhardt and Serum  turing partnerships. o122 45580000, o N 22 STS245. e, ot v/ orporate Debtor
ndence Adiross: niy I Par. B No 21 Opp. Fim Gy Road,A K Vidya Warg, Holodll 5. | Address of the Regitered 01dNo.13, New No', Park Avente,
(Eas Hambat 40007 Tolonone N 2856425, SEBI Rogitaion No INZ000200157 arears
BSE, NSE, MSE, MCX & NCDEX), AMFI ARN 0164, PMS INP000000258, and Research Analys ’
i Nebos: o by 251 (f any) of Corporate Debtor | Chennai - 600028
S andana Ordor Pronounced Date : 16,03.2022
p Possession Notice (For Immovable Property) Rule 8-(1) in espect rder Received Date  18.03.2022
Sphoorty e e | i
2002 s ofpoer comras o st 131256 ol . e Seun et e s Form No. INC-26 Pl gttty A
2022 Damand Notcs was s b the Auhorsad Ofisr fth company e BorowerCSoroursmentoned e [Pursuant to Rule 30 the i Rules, 2014]  bde aviehle to the IAPon.
00KS to oy D ek sy g 0 s 73 s i g | e and e Rgisaton Nurer | Asir Ra Seva
e siorir Advertisement to be published in the newspaper for change e iy Pofssiorl | BBUIPA 0021, Noodsazot 20111554
Stea d Shi The borrowerin erere a property of registered office of the Company from one state to another. Professional
ek T soower S e IFL o, Befro he Central Govemment i 2
o y p AL o in ol s Shrgs e ares e e mmrxemsaweomaw e s '~ Region. (Regional Director) o e o sk Noger
sth Floor shnm Bhavan, 26 Haddows Road, Registered with tho Board
te of
Mumbai, 20 March Cogorowrt e e e n'mla Rl Chennal-600006, Tamil Nadu 70, | Address and Emal 1o be used for | New No-13/ 01 o33, A M Road,
— In the matter of sub-section (4) of Section 13 of Companies Act, ‘camespondence with the Interim | MGR Nagar, K.K.Nagar, Chennai - 600078
After over four months of b ol urer S R “”"W“‘;"“m“"ﬂ;‘“‘s':fu‘jm“;'“:“;;g’,‘; e 2013 and clause (a) of sub-rule (5) of Rule 30 of the Resolution Professional raispalcip@gmailcon
uncertainty,  troubled e o s ey Bate Nt o o ot | Mo Sy Companies (Incorporation) Rules, 2014 1. Lest date for Submission of Clams | 01.04.2022
icrofi insti New. SNo2283A8 & 22014, Sii Ram Nagar,| Four rousand T2, | Classes o Crediors, fany,under | Appicable
microfinance institution Tarmapatian, Kandinaan, Chema, Pocas.| Scfurds iy Inthe mater of Godamwale Trading & Logistis Prvat Linited having Il | | (000 5ot |
(MFI) Spandana Sphoorty . its Registered Office at 39/2 Banadurai North Street, Kumbakonam.
v . B ! 603002 Tami Nadu, Idia. Seven Oniy) N T oo nar Section 21, ascertained by the
Financial (SSFL) is looking For er Gl ase, el o ufed Ofr o Banch O Mo, Offce RoJE, 3 o Kneas o anjavur TN - 3 - Petitioner Professional
for stability and growth Ao e Srowoon ot U Fog, o 517 Nagar,Groma, Notls s hereby given o the Genersl Public hat the company 3 Nanesafsry s Not ol
with full-time chief execu- o 0 9. s . Loy Vit Gurgaon Hargne - proposes to make application to the C
Plce: Chennal, Date: 21032022 Sl Authorsed Ofce, For L Fome Finance (1
tive officer (CEO) and _— - 13 of the Companies Act, 2013 seeking confirmation of alteration ev (he Representative of Creditors ina
chief financial ~officer Memorandum of Association of the Company in terms of the special clas (Three amesforeach class)
i resolution passed at the Extra ordinary general meeting held on 01stR 15 ' (s) Relevant Forms; and ‘Weblink http:/ibbi.gov.in/downloadform. htmi
g‘ig?ghg?v‘ge'ﬂgn"“ board Day of February, 2022 to enable the Comp: g e
T e by pric Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6)) Ofﬁ:efmm ‘State of Chennai” to “State o Representatives are avalb
. Y Pl rson whose interest is likely to be affected by the proposed Notice is hereby given that the National Company Law Tribunal has ordered the|
vate equity fund Kedaara [ 1o e pogery motpsed WL Har Fnnce Liniad Frmrt inu s ndla ol fousng Enarce 16)| —|cpango fothes Rigitarad Ofce of h Corpany may daler st on
Capital, experienced a jolt |5 Fost Ho ad, Anna Nagar, Madurai - 625020 under the Securitsation and Reconstnucion of Financial Assets and pdieting] the MCA-21 portal (www.mca.gov.in) by orll |4n16.03.2022
in November 2021 after Secuy Itrest At 2002herlsfarAct), Whereas i Auhorzed ffer CAQY) ofIF-HFL h taken the possession o e cause to be delivered or send by registered post of his/her Limited.
Padmaja Reddy, founder  |wng with a right to sel the. supported by an affidavit stating the nature of his/her interest and .
ol managmé’- divoetar  [zameon s s wieRe s BASIS A5 1S WHAT IS BAGISH for eaastion of EL L o e Sl i b, o By o s grounds of opposition to the Regional Direclor at the address ih Floor,f 0 el
signed platform provided at the website: Shastri Bhawan 26, Haddows Road, Chennai - 600034, Tamilnadu
(MD), quit abruptly. Borower(s) Co- | Demand N Descritio o the Immovabe | Date of Physical | Reserve |ns°ﬂ‘ﬁ§‘.'. o within fourteen days of the date of publication of this notice with a copy| Alether
Also, many exits from Date and Possession Price o to the applicant Company at its registered office at the address| P N
the technolo- 1. Balasubramanian|  09Aug2019 | Al pat and parcel of the| 27-Jan-2022 Rs.9,35; ns szm [mentioned below:
gy team adversely affected  [2.g. indra . 1562621 Rupees oty ::;m;'aﬂvum':‘wmsm [Toa Outsiandig | (Fuess e Lok 100 Godamwale Trading and Logistics Private Limited n
operations. Shalabh (ProspectNo, | FieenLah Socy Two | oo (lege M| AsgnDate | Thiy H“m:vé:r” o Lot !;.2.2.. 39/2 Banadurai North Street, Kumbakonam, Thanjavur TN - 612001,
Saxena has joined as MD 718108 & 745368) | Tnent Seven Ony) | Naham SNo. 20211 Pt no. 5 | Rs1780,853 fere e mn - B For and on the behalf of Sdr-
d CEO and Ashish Bid noresse Amount| 1% Beeng O Door 00 170 | (Rupees Seventeen e GODAMWALE TRADING AND LOGISTICS PRIVATE UMITED Name and Signature ofIterm Resolution Proessional - Asir Raja Selvan
an: and Ashisl Bidincrease Amount | ew oo No.42 Wi No %6, East | Lo ity N | (EWO):RS3838-™ata i of
Damani as president and Rs.20,000 sireet Middle Lane, Door no. 4211, | Thousand Five | [Rupees Ninety Three | E.Auction Date and Place : 21.03.2022 & Chennai IBBI/IPA-002/1P- N00498/2017-2018/11554
oot Tweny | e Tiorsaamioan | iy | TowndFoe | EASCHSS) . VIVEK KAWLESH TWARI
CFO of the MFI, SSFL Thousand Only) | Vilage 526401 (v 83675508 | Toes Ony) Thity On) | 1100 1300 . Date : 21/3/2022 (Director)
informed BSE. However, |jiode of payment Al i fovourof "L Home o Place: Thanjavur DIN-0897189:
these appointments were RTGSINEFT
not without hick-ups. Bank Ltd, ¢) Account No: 53105066284, d) IFSC Link

In November 2021,

Tems o1 Carlan

Indusind Bank had raised | 1302

objections, citing alleged

along with the uaymlm et oty EMD copy " KIG s PAN crd i s meonss e
2

1 send their "Tender FORM"
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violation of terms of con-
tract with the company it
was working with, namely
its wholly-owned sub-
sidiary Bharat Financial
Inclusion (BFIL). 5.

payment

Bidders are advsed o go through the website

1as 5 mindes ofthe clsing e ofthe aucto, th cosing i wil aucmatical et extnced fr 8 mintes.
The successul bidder should deposit 25% of the bid amount (after acjusting EMD) within 24 hours of the acceptance of bid price by the
AQ and the balance 75% of the bid amount wihin 15 days from the date of confimation of sale by the secured creditor. Al deposit and

shallbe i the prescribed mode of payment.

The purchaser has o bear the cess, applcable stamp duty, fees, and any other satutoy dues or other dues ike muricipal tax,electicty
chge,nd and o or et o, hrges g ol s ke g ki b thepopr.
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‘The MFI had roped in
Nitin Prakash Agrawal as
interim CEO and Amit

6. For detais, help procedure and onlne training on e-aucton prospectve bidders may contact the senvice provider E mail ID:+
support@bankeactions.com, Support Helpline Numbers: @ 7291981124/25126. and any property related query Mr. Frazer R @
mail

9380014400,
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run the show till the full- taking b7 dap e shal 053 of property under

time CEO and CFO came 9.
on board. In the aftermath
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Cancled nd e amau aready pad il be hmemed (nclucing END) and the proerty wilbe again pt (o sl

of events in November, the
Hyderabad-based MFI put
disbursements on hold to
putthe house in order.

10,
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The Borrower are hereby nofed (o pay e % o a0 along with upto dated iterest and ancilary expenses before the date
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tenderaucti In case

ered with interest and co

Placo: Madurai, Date: 17-Mar-2022

Sd- Authorised Offcer, IFL Home

ince Limited.

Moreon business-standard.com

SBFch

26.03.2022 at 1
Main Road,

SBFC FINANCE PRIVATE LIMITED

Registered Office:
CTS No.95A, 127, Andheri Kurla Road, Village Chakala Andheri (E),

www.SBFC.com | Corporate Idonmy Number: U57190MH2003PTC17827D

BUSI\IESS
FINCREDIT  Mumbai-400059 |
PURE

This is to inform the Public that Auction of pledged Gold Ornaments will be conducted by SBFC Finance Private Limited on
0 am. at SBFC Finance Private lelted Madipakkam Branch Address: Plot No.1 & 2, 1st Floor,

Unit No.-103, 1st Floor, C&B Square, Sangam Complex,

Chennai-600091.

ot Road,

The Gold Ornaments to be auctioned belong to Loan Accounts of our various Customers who have failed to pay their dues.
Our notices of auction have been duly issued to these borrowers. The Gold Omaments to be auctioned belong to Overdue
Loan Accounts of our various Customers mentioned below with branch name.

Branch - Aminjikarai: AP00314380,AP00330329,AP00353634.

KANCHEEPURAM BRANCH Auction will be conducted on 26.03.2022 at 10:30 am at SBFC Finance Private Limited,
Address: 131/53, KBJ Geetha Towers, 1st Floor, Kamarajar Street, Kancheepuram-631501.
Branch - Kancheepuram: AP00314710,AP00322980,AP00323811,AP00324605,AP00347332.

For more details, please contact SBFC Finance Private Limited Contact Number(s): 1800-102-8012 (SBFC Finance Private Limited

reserves the right to alter the number of accounts to be auctioned &/ postpone / cancel the auct

n without any prior notice.)
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